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1.b l to(d): Does not anse at this stage 1r.'.11ew 
oi answer to (a nb iVC. 

[Engitshj 

Fera Violation Cases 

659(} SH• rv1 KP!SHNAS'.YAMY 
SHF11 RAJENOR -'\ KW-.-1AR 

r~HARMA' 
SHH I Rf\ ~1 TAHA L 

C. HOUDHARY. 
s,-m, MOHAMMAD .t\LI 

/..SH RAF FA l Ml: 

Wrll the Mrnr:,,er ot Fl ANGE be pleased 
to state. 

(a) the number of ro1e19n Exchange Rcgu-

la!lon Act (FERA) violation cases detected 
a~a1nst co111pa1nes/ind1viduals during the last 
tl11ec Years. State-v.ise: 

lb) the number of persons arrested 1n each 
Stole rn this rego·d: ilnd 

(c)!he punitive measures being tnken by 
ti1e Government to prevent such violations rn 
future? 

T rlEMINISTEROFSTATE IN THE MIN-
ISTRY OF FINANCE •fHRI M.V 
C:HANDRASEKHARA MURTHY):(a) and (b) 
The Year-wise statistics showing the number of 
coses detected and number of person arrested 
by eoch Z0na1 office oft e Directorate of En-
forcement Is given below: .. 
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(c): Ar. and when any instance of FERA 
violation comestothe notice, the Directorate of 
Enforcement takes appropriate action (includ-
ing arrest penalty, prosecution under theprovi- 
sionsof FER/̂ andalsopreventivedetention in 
suitable cases under Conservation of Foreign 
Exchange and Prevention of smuggling activi-
ties Act.

Report of Advisory Committee on 
Declaration of Goa As Free Trade AREA.

6591. SHRI RAM KAPSE: Will the Minis-
ter of COMMERCE be pleasedto refer to the 
reply given on July 10,1982 to Unstirred Ques-
tion No. 437and State:

(a) whether the scrutiny of report of the 
Advisory Committee has beencompleted by 
now;

(b) if so, the details thereof;

(c) if not, the reasons therefor; and

(d) the time which the decision is likely to 
betaken?

THE MINISTER OF STAIE IN THE MIN-
ISTRY OF CIVIL SUPPLIES. CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN 
AHMED):(a) to (d): The inter-Ministerial and 
inter-Govemmental consultation on the report of 
thij Advisory Committee on Free Port are at an 
advanced stagebutnotimeframe can at present 
be indicated within which a dicision is likely be 
taken.

{Translation}

Subsidy and Loan Facilities to 
Rubber Cultivations.

6592. SHRiMATI SHEELA GAUT AM:
SHFURAJESIHKUMAR:

Will the Minister of COMMERCE be 
pleasedtostate:

(a) whetherthe Government have received 
any representation from the rubberculfivatorsto 
increase the amount of subsidy andlimitof loan 
and to continue subsidy on interest;

(b) if so. the reaction of the Government 
thereto;

(c) Whether tl >e cost of cultivation of rubber 
has increased several times: and

(d) if so. the steps being taken toensurethat 
growers get remunerative prices?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF CIVIL SUPPLIES, CONSUMER 
AFFAIRS AND PUBLIC DISTRIBUTION AND 
MINISTER OF STATE IN THE MINISTRY OF 
COMMERCE (SHRI KAMALUDDIN 
AHMED):(a)The Board has received represen-
tation and demand from Rubber cultivators to 
increase the quantum of planting grant in com- 
mensurate with the increase in cost of cultiva-
tion of Rubber and tocontinue interest subsidy 
on the extended by the financial institutions.

(b) While the proposal to enhance the ex- 
istingfinancialassistancefrom Rs. 5000/- to Rs.

# 8000/- per hectare is being processed, it has not 
been found possible to continue the interest 
subsidy on the loan under refinance from 
NABARD . However, to partially compensate 
this, it isproposedtocontinue subsidised supply 
of certain estate inputs.

(c) Yes. Sir. The cost of cultivation for 
rubber has increasedby 15%during the last one 
yearhavingescatatedfromRs.40,000to46,00(y 
-perhectare.

(d) The rubber growers are getting remu-
nerative prices. The Govt, of India is making 
periodic review of the cost of production and 
fixing bench mark price for RMA-4 rubber is 
Rs.23,45perkg. Price support operations are




